
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

SUPPLEMENTARY CAUSE LIST DATED 09.11.2023( THURSDAY)                                                 

CHENNAI BENCH (VIRTUAL MODE) 

10.30 AM 

In the Court of  Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and 

        Hon’ble Mrs. Shreesha Merla, Member (Technical) 
 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH)  

No. 89/2023  

For Stay  

IA No. 1125/2023 

Mr. Abdul Rahman 

Hadi Ali & 4 Ors.  

Vs  

Mohammed 

Imtiyazuddin & 22 Ors. 
 

Mr. Anirudh 

Krishnan  

Mr. TK Bhaskar 

For Caveator 

2 Comp App (AT) (CH) 

(Ins) No.391/2023 

Delay in filing 

IA No.1193/2023 

For Exemption 
IA No.1194/2023 

Resolution applicant of 

bheema cements ltd 

through consortium of 

fortuna engi tech and 

structurals (india) 
private limited  

Vs  

G madhsudhan rao 

Mr. K V Raman 

Mr. Sai Rahuveer 

 

 

For Hearing 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

3 Comp App (AT) (CH) 

(Ins) No.204/2021 
 For Directions  

IA No. 410/2021  

To adv. Hg.  

IA No. 312/2023 

MPT Sweden AB & Anr  

Vs  
Tecknoweld Alloys 

India Pvt Ltd.  

 

 

WITH 

Mr. T Ravichandran Mr. Thriyambak J 

Kannan 

4 Comp App (AT) (CH) 

(Ins) No.216/2021 
 For Directions  

IA No. 435/2021  

To Adv. Hg. 

 IA No. 311/2023 

MPT Sweden AB & Anr  

Vs  
Tecknoweld Alloys 

India Pvt Ltd 

Mr. T Ravichandran Mr. Thriyambak J 

Kannan 

Copy to: 

By the order of Hon’ble Member (Technical)  

                                                                                                                                                                    Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

http://www.nclat.nic.in/

